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This contempt petition has been
filed for non compliance of the direc-
tion given by this Tribunal by order
dated 1.12.97 passed in 0.A.145/97 ®gn
view of the order passed in the O.1.
59/98 Mr P.K.Goswami,learned senior
counsel for the petitioner does not
waét to press the petition. Accordingly

" theé petition is dismissed as not pressed.
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